IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :10-04-2026
Date 10.04.2026

WP (C) - COURT NO.
) —_ —_
4089/202610.04.2026 | (500 0,c(S. C. MEKAP > oLD Order Dtd. 9999-12-31

WP (C) - COURT NO. WRIT
) - —
4090/2026|10.04.2026 |57 00%) 0o |A. PATTNAIK s Order Dtd. 2026-05-20 | - . -

WP (C) - COURT NO. WRIT
) — -
4099/2026(10.04.2026 |, oo o0, B SAMAL > oLD Order Dtd. 9999-12-31 | .o o

CRLA- COURT NO. CRIMINAL
) - —
4101/2026|10.04.2026 |50 H.S.PAIKRAY 5 Order Dtd. 2026-05-11 | oo.oo

CRLMP- COURT NO.
) - —
4102/202610.04.2026 | /o0 0, |G.B.PARTDA 5 Order Dtd. 2026-04-07

CRLMC- COURT NO.
) — —
4103/2026|10.04.2026 |/ "0, oo |T R DAS 5 Order Dtd. 2026-04-08

FAO- COURT NO.
) — —
4104/2026|10.04.2026 |, oo 0o [D.BISWAL 5 Order Dtd. 2026-04-07

FAO- COURT NO.
) — —
4105/2026|10.04.2026 |, -0 0, |D.BISWAL 5 Order Dtd. 2026-04-07

CRLA- COURT NO. CRIMINAL
) - —
4106/2026|10.04.2026 |/ "' o, |S K ROUTRAY 5 Order Dtd. 9999-12-31 | oo

FAO- COURT NO.
) - —
4107/2026|10.04.2026 |, -0 o0, |D.BISWAL ; Order Dtd. 2026-04-07

FAO- COURT NO.
) - —
4108/2026|10.04.2026 |00, |D.BISWAL ; Order Dtd. 2026-04-07

WRIT

WP (C) - COURT NO. BRANCH
) — —
4109/2026|10.04.2026  |o, "0 oo |S P PAL 5 Order Dtd. 2026-04-07 | /oo rcr o

BENCH-1)

CMP- COURT NO.
) — —
4110/2026|10.04.2026 |00 0o |A.MOHANTY 5 Order Dtd. 2026-04-07

CRLMC- COURT NO.
) — —
4111/2026|10.04.2026 |00 o D.SAMAL 5> oLD Order Dtd. 2026-01-09

WP (C) - COURT NO.
) - —
4112/2026(10.04.2026  |goo,"0 0, |T K NAYAK > oLD Order Dtd. 2026-04-08

CMP- COURT NO.
) - —
4113/202610.04.2026 | o), |L.MOHANTY > oLD Order Dtd. 2026-04-06

)\




CMP- COURT NO.
) - —
4114/202610.04.2026 |y o oo o |S-P.SAMANTA > oLD Order Dtd. 2026-04-07
WP (C) - COURT NO.
) — -
24115/2026|10.04.2026 8513/2026 K NAYAK > OLD Order Dtd. 2026-04-08
CMP- COURT NO.
) — —_
4116/2026|10.04.2026 o000 00 .K.MOHANTA > OLD Order Dtd. 2026-04-08
WP (C) - COURT NO. WRIT
) — -
24117/2026|10.04.2026 8521/2026 K NAYAK > OLD Order Dtd. 2026-04-08 BRANCH-1
CMP- COURT NO.
) - —
4118/2026|10.04.2026 o000, .MALLICK 5> OLD Order Dtd. 9999-12-31
FAO- COURT NO.
) - —
24120/2026|10.04.2026 |4 500 .K.SAHOO > oLD Order Dtd. 2026-04-07
WP (C) - COURT NO.
) - —
4121/2026|10.04.2026 g 000000 K MOHANTA > oLD Order Dtd. 2026-04-07
MISC.
FAO- COURT NO.
) - —
4122/2026|10.04.2026 | 0o |S.R.SAHOO > OLD Order Dtd. 2026-04-08 2E§EAL
CRLMC- COURT NO. CRIMINAL
) — -
4123/2026|10.04.2026 |/ "0 0o [P.MUDULT 5 OLD Order Dtd. 2026-04-08 |- .
MATA- COURT NO.
) — -
4124/2026|10.04.2026  |,5 ", . |SAK. DORA 1 Order Dtd. 9999-12-31
CRLMC- COURT NO.
) - —
4125/2026|10.04.2026 |00 o |D.P.DASH 1 Order Dtd. 2026-04-08
CRLMC- COURT NO.
) - —
4126/2026(10.04.2026 |/ 07 o |S.NAYAK 1 Order Dtd. 2026-04-08
CRLMC- COURT NO.
) - —
4127/202610.04.2026 |70 o |A.K.ROUL 1 Order Dtd. 2026-04-08
CRLA- COURT NO.
) — —
24128/2026(10.04.2026 326/2025 .K.DAS 3 Order Dtd. 9999-12-31
CRLMC- COURT NO.
) — —
24129/2026|10.04.2026 1045/2026 .BARIK 6 Order Dtd. 2026-05-06
CRLMP- COURT NO.
) — —
24130/2026|10.04.2026 419/2026 .PATTANAIK 6 Order Dtd. 2026-04-08
CRLMC- COURT NO.
) - —
24131/2026|10.04.2026 1018/2026 .C.DAS 6 Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) - —
24132/2026|10.04.2026 1887/2026 .ROUT 6 Order Dtd. 2026-04-07
WRIT
WP (C) - COURT NO. BRANCH
) — —
24133/2026|10.04.2026 9638/2026 K. MISHRA 23 Order Dtd. 2026-05-20 (DIVISION |
BENCH-1)
CONTC- COURT NO.
) - —
24138/2026|10.04.2026 1767/2025 R PATRA 23 Order Dtd. 2026-04-09
RSA- COURT NO.
) — —
24139/2026|10.04.2026 128/2026 DAS o1 Order Dtd. 9999-12-31
4142/2026(10.04.2026  |RSA- NAYAK COURT NO. Order Dtd. 9999-12-31




381/2024 12
WP (C) — COURT NO. WRIT
) — —
24145/2026|10.04.2026 9027/2026 P K LENKA 12 Order Dtd. 2026-04-09 BRANCH-3
RSA- COURT NO. SECOND
) — —
24146/2026(10.04.2026 160/2021 B R SENAPATI 9 OLD Order Dtd. 9999-12-31 APPEAL
RSA- COURT NO.
) — —
24148/2026|10.04.2026 63/2026 R MALLICK o1 Order Dtd. 9999-12-31
WP (C) — COURT NO. WRIT
) — —
24149/2026|10.04.2026 19903/2022 B R SENAPATI 51 Order Dtd. 2025-08-11 BRANCH-1
CRA- COURT NO. CRIMINAL
) — —
24150/2026|10.04.2026 197/1997 P K MOHANTY 15 Order Dtd. 2026-02-12 APPEAL
CRLA- COURT NO. CRIMINAL
) 12—
24151/2026|10.04.2026 359/2024 D SAHOO 9 Order Dtd. 9999-12-31 APPEAL
WP (C) - COURT NO.
) — —
24162/2026(10.04.2026 10126/2026 S K BEHERA 9 Order Dtd. 2026-04-09
WP (C) - COURT NO. WRIT
) — —
24164/2026(10.04.2026 10132/2026 M MOHANTY 9 Order Dtd. 2026-04-09 BRANCH-2
WP (C) — COURT NO.
) —04-
24165/2026/10.04.2026 10110/2026 M MOHANTY 9 Order Dtd. 2026-04-09
WP (C) - HRUDANANDA COURT NO. WRIT
) — —
24166/2026/10.04.2026 35486/2025 MOHAPATRA 9 Order Dtd. 2026-04-09 BRANCH-7
WP (C) — COURT NO. WRIT
) 12—
24167/202610.04.2026 10258/2026 P K PANI 1 Order Dtd. 9999-12-31 BRANCH-7
WP (C) — COURT NO.
) — —
24168/2026|10.04.2026 10263/2026 P K PANI 1 Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. BRANCH
) — —
24169/2026|10.04.2026 10267/2026 M K PANI 1 Order Dtd. 9999-12-31 (DIVISION |
BENCH-2)
WP (C) — COURT NO. WRIT
) —04-
24170/202610.04.2026 10315/2026 K N SAHOO 1 Order Dtd. 2026-04-09 BRANCH-1
WP (C) - COURT NO. WRIT
) —05-
24171/2026|10.04.2026 10328/2026 B DAS 1 Order Dtd. 2026-05-04 BRANCH-8
WP (C) - COURT NO.
) —04-
24172/202610.04.2026 10593/2026 G R PATRA 1 Order Dtd. 2026-04-09
WP (C) - COURT NO. WRIT
) — —
24173/2026|10.04.2026 10556/2026 P BEHERA 1 Order Dtd. 2026-04-09 BRANCH-6
WP (C) - COURT NO.
) —04-
24174/2026|10.04.2026 10591/2026 P K DASH 1 Order Dtd. 2026-04-09
CONTC- COURT NO.
) — —
24175/2026|10.04.2026 837/2026 R ROUT 1 Order Dtd. 2026-04-09

1




CONTC-

COURT

NO.

) - -
24176/2026(10.04.2026 88572026 P PUNYATOYA 1 Order Dtd. 2026-04-09
CONTC- COURT NO.
) - -
24177/20261(10.04.2026 1662/2026 P K LENKA 1 Order Dtd. 2026-04-09 |CONTEMPT
CONTC- COURT NO.
) - -
24178/20261(10.04.2026 1664/2026 G JAYSINGH 1 Order Dtd. 2026-04-09
WRIT
WP (C) - COURT NO. BRANCH
) — —
24179/2026110.04.2026 27313/2017 K.K.NATH 1 Order Dtd. 2026-04-07 (DIVISION |
BENCH-1)
CONTC- COURT NO.
) — -
24180/2026(10.04.2026 1694/2026 B SAHOO 1 Order Dtd. 2026-04-09
WP (C) - COURT NO.
) — -
24181/2026(10.04.2026 9687/2026 S. C. DASH 1 Order Dtd. 2026-03-31
WRIT
WP (C) - COURT NO. BRANCH
) — -
24182/2026(10.04.2026 97313/2017 K.K.NATH 1 Order Dtd. 2026-04-07 (DIVISION |
BENCH-1)
CONTC- COURT NO.
) — -
24183/2026(10.04.2026 1786/2026 P K JENA 1 Order Dtd. 2026-04-09
WP (C) - COURT NO. WRIT
) — -
24184/20261(10.04.2026 10037/2026 B. K. SWAIN > OLD Order Dtd. 9999-12-31 BRANCH-5
WP (C) - COURT NO.
) — —
24185/20261(10.04.2026 10431/2026 B DAS > OLD Order Dtd. 2026-04-09
WP (C) - COURT NO.
) — —
24186/20261(10.04.2026 10101/2026 R. C. ROUT > OLD Order Dtd. 2026-04-07
WP (C) - COURT NO.
) — -
24187/2026110.04.2026 8921/2026 G. C. JENA > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. WRIT
) — -
24188/20261(10.04.2026 8021/2026 M R ROUTRAY > OLD Order Dtd. 2026-04-09 BRANCH-1
WP (C) - COURT NO.
) — -
24189/20261(10.04.2026 29661/2024 G D MALLICK 1 Order Dtd. 2026-03-06
WRIT
WP (C) - COURT NO. BRANCH
)
24190/20261/10.04.2026 1678/2025 M NAIK 1 (DIVISION |
BENCH-1)
WRIT
WP (C) - COURT NO. BRANCH
)
24191/2026/10.04.2026 1678/2025 K SAHOO 1 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. BRANCH
) — -
24192/20261(10.04.2026 1678/2025 T SWAIN 1 Order Dtd. 2026-04-08 (DIVISION |

BENCH-1)




WRIT

WP (C) - COURT NO. BRANCH
) - -
24193/20261(10.04.2026 9843/2026 B K PANDA 1 Order Dtd. 2026-04-09 (DIVISION |
BENCH-2)
WP (C) - COURT NO. WRIT
)
24194/2026|10.04.2026 25908/2021 B K SWAIN 1 BRANCH-2
WP (C) - COURT NO. WRIT
)
24195/20261/10.04.2026 9324/2026 S BEHERA 1 BRANCH-6
WP (C) - COURT NO. WRIT
) — —
24196/20261/10.04.2026 9422/2026 A SAHOO 1 Order Dtd. 2026-04-09 BRANCH-2
WRIT
WP (C) - COURT NO. BRANCH
)
24197/2026|10.04.2026 967072026 R K BARIK 1 (DIVISION
BENCH-2)
WP (C) - COURT NO. WRIT
)
24198/20261/10.04.2026 1198/2026 J C BARAL 1 BRANCH-8
ABLAPL- SURYA NARAYAN COURT NO.
) — — -
24199/2026|10.04.2026 1439/2026 |MISHRA c 1 Order Dtd. 2026-03-31 |[BAIL-1
WP (C) - COURT NO. WRIT
) — -
24200/2026|10.04.2026 1198/202¢ |[B C PANDA 1 Order Dtd. 2026-04-09 o - . o
WP (C) - COURT NO. WRIT
) — -
24201/2026|10.04.2026 120372026 |7 C BARAL 1 Order Dtd. 2026-04-09 | oo . 5
WP (C) - COURT NO.
) — —
24203/20261(10.04.2026 37412/2025 BK SWAIN > OLD Order Dtd. 2026-01-13
WP (C) - COURT NO. WRIT
)
24204/2026110.04.2026 1208/2026 J C BARAL > OLD BRANCH-1
CRLMC- COURT NO. CRIMINAL
) — -
24205/2026110.04.2026 1043/2026 B.DAS 6 Order Dtd. 2026-05-07 MISC
CRLMC- COURT NO. CRIMINAL
) — -
24206/2026110.04.2026 1052/2026 G.R.PATRA 6 Order Dtd. 2026-05-06 MISC
CRLMC- COURT NO.
) — -
24207/2026|10.04.2026 1047/2026 |K-DAS c Order Dtd. 2026-04-09
WP (C) - COURT NO. WRIT
) — —
24208/20261(10.04.2026 8922/2026 G. C. JENA > OLD Order Dtd. 9999-12-31 BRANCH-?2
CRLMC- COURT NO.
) — -
24209/20261/10.04.2026 1142/2026 M.K.MOHANTY 6 Order Dtd. 2026-05-07
WP (C) - COURT NO.
) — -
24210/20261/10.04.2026 10091/2026 S. C. DASH 6 Order Dtd. 2026-04-07
CRLMC- COURT NO.
) — -
24211/20261(10.04.2026 1048/2026 L .MOHANTY 6 Order Dtd. 2026-05-11
WP (C) - COURT NO. WRIT
) — -
24212/2026110.04.2026 7865/2026 K. S. SAHU 6 Order Dtd. 2026-04-08 BRANCH-2
WP (C) - COURT NO.
) — -
24213/2026110.04.2026 27267/2024 N. K. ROUT 6 Order Dtd. 2026-04-08
WP (C) - COURT NO.
) — -
24214/2026110.04.2026 10284/2026 C. SAMAL 6 Order Dtd. 2026-04-08
WP (C) - COURT NO.
) - -
24215/2026|10.04.2026 7710/202¢ |5+ P+ PAL > OLD Order Dtd. 9999-12-31




WP (C) -

COURT

NO.

4216/202610.04.2026 35007 o M. DAS Ot 10" lorder ptd. 2026-04-08
4217/2026|10.04.2026 gg;g>5026 K. K. PAHIL ToORT O lorder ptd. 2026-06-23 I3
4218/2026|10.04.2026 ?géi;;2026 U. K. SAHU ToURT MO lorder ptd. 2026-04-08
4219/2026|10.04.2026 ?5282;2026 H. S. PAIKRAY COURT MO lorder ptd. 2026-05-11  [TNr o
4220/2026|10.04.2026 g§é§>5026 P. K. LENKA SO0t MO lorder ptd. 9999-12-31 IR
4221/2026|10.04.2026 25é2>5026 A. B. MALLICK So0%T MO lorder ptd. 9999-12-31
4222/2026|10.04.2026 g§é$>5026 M. K. MOHANTY So0Rt MO lorder ptd. 2026-04-08  [INC
4223/2026 |10.04.2026 ?gész;2026 R. MALLICK SoURT MO lorder ptd. 2026-04-09 (it
4224/2026|10.04.2026 225;2026 DILLIP SAMAL So0R MO lorder ptd. 2026-04-08

WRIT
4225/2026|10.04.2026 ?5é81;2026 R. MALLICK So0X MO lorder ptd. 2026-04-09 ?§?§§SION,

BENCH-2)
4226/2026 (10.04.2026 ziég>;026 S. K. LENKA So0RT MO lorder ptd. 2026-04-08  [INr
4227/2026|10.04.2026 fgég};OZG S. S. JENA SoURT MO lorder prd. 2026-04-09 [FC
4228/2026|10.04.2026 ?522%;2026 U. P. BAG SoORT MO lorder pra. 2026-04-09
4229/2026|10.04.2026 §§£§>;026 M. R. PADHI So0% MO lorder ptd. 2026-04-08  [MNr
4230/2026 |10.04.2026 gfé§}5026 M. R. PADHI SoORT MO lorder prd. 2026-04-08 (it
4231/2026 |10.04.2026 gfég};026 M. R. PADHI CoURE N0 lorder pd. 2026-04-08
4233/2026|10.04.2026 ggig};026 M. PANDA So0X MO lorder ptd. 2026-04-09
4234/2026|10.04.2026 g§é§>5026 A. K. BEHERA SOURT MO lorder prd. 2026-04-08 (it




WP (C) - COURT NO. WRIT
) - —-
4235/202610.04.2026 01507 k. C. swAIN [C. = Order Dtd. 2026-04-08 |1 ® .
WP (C) - COURT NO. WRIT
) — —
4236/2026(10.04.2026 [ 1C)° 3. MOHAPATRA |C. = Order Dtd. 2026-04-08 |7 ® .
TRP (C) - COURT NO.
)
4237/2026(10.04.2026 )00 )% B B MALLLICK |C. P M.J.C.
WRIT
WP (C) - COURT NO. BRANCH
) — —
4238/2026(10.04.2026 10 CL7 A, K. BEHERA |C. P Order Dtd. 2026-04-08 |\ 0te b
BENCH-2)
WP (C) - COURT NO. WRIT
) — —
4239/2026(10.04.2026  [1200)° o lp. K. DASH [C. P Order Drd. 2026-04-09 |17t
CRLMC- COURT NO.
) - -
4240/202610.04.2026 U ISUVENDU BARTKC. P Order Dtd. 2026-04-08
CRLMC- BISWARANJAN COURT NO.
) — —
4241/202610.04.2026  C U0 o 0N C. P Order Dtd. 2026-04-08
CRLA- BISWARANJAN COURT NO. CRIMINAL
) — —
4242/2026(10.04.2026  [c 000 (2 S C. - Order Drd. 2026-04-08 | -ST N
ABLAPL- SRINIBASH COURT NO.
) - -
4243/202610.04.2026 o e oy c. - Order Dtd. 2026-04-07
WP (C) — COURT NO. WRIT
) - —
4244/202610.04.2026 |00 o)° |G C. BARIK |C. . Order Dtd. 2026-04-07 [no® .
MISC.
4245/2026|10.04.2026  [L 20~ P PRADHAN C. COURT NO- |5 Ger Dtd. 2026-03-31 |APPEAL
382/2018 15
SEC.
ABLAPL- AMLAN SHAKTI COURT NO.
) - —
4246/202610.04.2026 o0 DS C. . Order Dtd. 2026-04-08
CRLA- COURT NO.
) - —
4247/202610.04.2026 |- |3, R. PUROHIT|C. : Order Dtd. 2026-04-06
CHIEF
)4248/2026|10.04.2026 |2~ A B MALLICK |C. JUSTICE'S Order Dtd. 2026-07-08 |'2il
1393/2022 APPEAL
COURT
CHIEF
4249/2026 |10.04.2026  |[CRTMCT P.C.MOHANTY |C. JUSTICE'S Order Dtd. 2026-04-07 |ChIMINAL
4414/2011 MISC
COURT
WP (C) - COURT NO. WRIT
) - —
4250/202610.04.2026 101007 M. K. MALLICK|C. e Order Drd. 9999-12-31 [1870
CMP- COURT NO.
) — —
4251/202610.04.2026 oo "o |D.SANAL c. o Order Dtd. 2026-04-09
CMP- COURT NO.
) - —
4252/202610.04.2026 | o o N.K.ROUT c. e Order Dtd. 2026-04-09
4253/202610.04.2026 |CRLREV-  |B.SINGH C. COURT NO. [Order Dtd. 2026-06-29

1




132/2026 17
CRLREV- COURT NO.
) — —
24254/2026|10.04.2026 186/2026 B.SINGH 17 Order Dtd. 2026-06-29
WP (C) - COURT NO. WRIT
)
24257/2026(10.04.2026 11123/2024 D BISWAL 17 BRANCH-2
WP (C) - COURT NO. WRIT
)
24259/2026(10.04.2026 10495/2026 J SAHOO 17 BRANCH-3
CMP- COURT NO.
) — —
24260/2026|10.04.2026 590/2026 T.SAHOO 17 Order Dtd. 2026-04-08
WRIT
WP (C) - COURT NO. BRANCH
) — —
24261/2026(10.04.2026 10696/2026 D. J. SWAIN 17 Order Dtd. 2026-04-09 (DIVISION |
BENCH-2)
WA- COURT NO.
) — —
24262/2026(10.04.2026 1367/2025 J. D. MUDULI 17 Order Dtd. 2026-04-09
WP (C) — COURT NO. WRIT
) —04-
24269/2026/10.04.2026 10338/2026 M. BEHERA 17 Order Dtd. 2026-04-08 BRANCH-5
WRIT
WP (C) — COURT NO. BRANCH
) —03-
24287/2026|10.04.2026 9631/2026 R. SAMAL 17 Order Dtd. 2026-03-31 (DIVISION |
BENCH-1)
WP (C) — COURT NO.
) —03-
24289/2026|10.04.2026 9636/2026 R. SAMAL 17 Order Dtd. 2026-03-31
WP (C) - COURT NO. WRIT
) — —
24291/2026(10.04.2026 9567/2026 R. SAMAL 17 Order Dtd. 2026-03-31 BRANCH-1
WP (C) - COURT NO. WRIT
) — —
24292/2026(10.04.2026 9902/2026 R. SAMAL 17 Order Dtd. 2026-04-06 BRANCH-6
WRIT
WP (C) — COURT NO. BRANCH
) — —
24293/2026(10.04.2026 10576/2026 D. BISWAL > OLD Order Dtd. 9999-12-31 (DIVISION |
BENCH-3)
WP (C) - COURT NO. WRIT
) — —
24294/2026|10.04.2026 10064/2026 P. K. JENA > OLD Order Dtd. 9999-12-31 BRANCH-5
WP (C) - COURT NO. WRIT
) — —
24295/2026|10.04.2026 35014/2025 P. BASTIA > OLD Order Dtd. 2026-04-09 BRANCH-8
WP (C) - COURT NO. WRIT
) —05-
24297/202610.04.2026 10599/2026 G. JAYSINGH 53 Order Dtd. 2026-05-18 BRANCH-7
WP (C) - COURT NO.
) — —
24298/2026|10.04.2026 10499/2026 A. MOHANTY 3 Order Dtd. 2026-06-24
WRIT
WP (C) - COURT NO.
) — —
24299/2026|10.04.2026 10526/2026 A. MOHANTY 53 Order Dtd. 2026-04-09 BRANCH

(DIVISION |

1




BENCH-2)
WP (C) - COURT NO. WRIT
) - —
24301/202610.04.2026 |,y o0, o . MOHANTY 23 Order Dtd. 2026-04-09 | -0 . -
WP (C) - COURT NO. WRIT
) — -
24302/2026|10.04.2026 | /0 n 0,0 B K. SETHI 3 Order Dtd. 2026-04-09 |20 o
WP (C) - COURT NO.
) - —
4303/2026|10.04.2026 | o020 o0, |P. NAYAK 20 Order Dtd. 2026-07-09
WP (C) - COURT NO.
) - —
4304/202610.04.2026 |, 570 0, B K. SWAIN >0 Order Dtd. 2026-04-09
WP (C) - COURT NO. WRIT
) — -
4305/2026|10.04.2026 |00 0q,c K. K. NATH 20 Order Dtd. 2026-04-08 | oo . o
WA- COURT NO. WRIT
) — -
4307/2026(10.04.2026 |1 ) 5050 [M.K.SWAIN 20 Order Dtd. 2026-04-09 | Lo
BLAPL- COURT NO.
) — -
4314/2026|10.04.2026 |7/ oo o [PK PATRA 20 Order Dtd. 2026-04-09
CRLMC- COURT NO.
) — -
4316/2026|10.04.2026 | 2,0~ oo [R.SETHI 5 OLD Order Dtd. 2025-10-27
WRIT
WP (C) - COURT NO. BRANCH
) - —
4320/2026|10.04.2026 |1 oow o, K. C. PANDA > oLD Order Dtd. 2026-04-09 | ‘Jrorc oo
BENCH-3)
BLAPL- COURT NO.
) — — —
4324/2026|10.04.2026 |00 0o [R.C.MAHARANA 5 OLD Order Dtd. 2026-04-09 |BAIL-1
BLAPL- PRAKASH KU COURT NO.
) — —
4325/2026(10.04.2026 |00 oo | o > OLD Order Dtd. 2026-04-09
BLAPL- COURT NO.
) — —
4326/2026|10.04.2026 | 0o [P.K.MOHANTY > OLD Order Dtd. 2026-04-09
BLAPL- COURT NO.
) - —
4328/2026|10.04.2026 | 00o o B.SINGH ; Order Dtd. 2026-04-10
WRIT
WP (C) - COURT NO. BRANCH
) - —
4329/2026|10.04.2026 |50, -7, K. K. NATH 5 Order Dtd. 2026-04-06 | ool o
BENCH-2)
CRLMC- COURT NO. CRIMINAL
) — —
4331/2026(10.04.2026 |7/ 007 oo, |J PRADHAN by Order Dtd. 2026-05-13 |- .
CRLA- COURT NO. CRIMINAL
) — —
4334/2026(10.04.2026 | 7/0 5,5 [R K BARIK - Order Dtd. 9999-12-31 | o.oo
WP (C) - COURT NO. WRIT
) — —
4335/2026(10.04.2026 |05 o0, oM. DAS - Order Dtd. 2026-04-09 |0 . o
WP (C) - COURT NO. WRIT
) — —
4336/2026|10.04.2026 | o5 0, [D. SAMAL 5> oLD Order Dtd. 9999-12-31 | - ..
WP (C) - COURT NO. WRIT
) - —
4337/2026(10.04.2026 |00 00, |D. SAMAL 5 OLD Order Dtd. 9999-12-31 |o.o . o
ABLAPL- COURT NO.
) - —
4338/2026|10.04.2026 |00 o0 [P K MOHANTY 3 OLD Order Dtd. 2026-03-23

[




4339/2026|10.04.2026 ?gégg;2026 D. SAMAL gogig NO-lorder ptd. 9999-12-31
4340/2026(10.04.2026 101507 Ip. samAL S00ns MO lorder ptd. 9999-12-31  [IRC
4341/2026 |10.04.2026 ?gégi;2026 D. SAMAL SOUXT MO lorder ptd. 9999-12-31  [INr
4342/2026 |10.04.2026 ?5226;2026 D. SAMAL SOURT MO lorder ptd. 9999-12-31  [ThT
WRIT
)4343/2026|10.04.2026 ?gégg;2026 D. SAMAL gogig NO-lorder ptd. 9999-12-31 ?§?§§210N4
BENCH-2)
4344/202610.04.2026 1017 Ik pas SOURE MO lorder pd. 2026-04-10 [hoT
4345/2026 |10.04.2026 ?§2§5§526 G SAHOO Sogig NO-lorder ptd. 2026-04-08
4346/2026 |10.04.2026 ?ﬁég;;2026 D. SAMAL SO0RE MO lorder prd. 9999-12-31 [FRC
4347/2026(10.04.2026  [0I0)7 o, savar SOURE MO lorder prd. 9999-12-31 [FC
4348/2026(10.04.2026 (30007 P K PANDA TOURT MO lorder ptd. 2025-05-12 [INr
)4349/2026|10.04.2026 ?22?52626 J MAHAPATRA iOURT NO-lorder Dtd. 2026-04-08 |BAIL-2
4350/2026 |10.04.2026 ?gégg;2026 D. SAMAL gogig NO-lorder ptd. 9999-12-31
4351/2026 |10.04.2026 ?géf;;2026 D. SAMAL gogig NO-lorder ptd. 9999-12-31
4352/2026|10.04.2026 2?;?52626 G SAHOO gogig NO-lorder Dtd. 2026-04-08 |BAIL-2
4353/2026 |10.04.2026 ?5;8;;2026 J. SAHOO gogig NO-lorder Dtd. 9999-12-31
4354/2026|10.04.2026 ?22252826 G SAHOO gogig NO.lorder ptd. 2026-04-08 |BAIL-2
)4355/2026 |10.04.2026 223?52624 P BARIK iSURT NO-lorder Dtd. 2026-01-09




ABLAPL-

COURT

NO.

) - —
4356/2026(10.04.2026 | "0 o, |l PRADHAN 1 Order Dtd. 2025-09-12
ABLAPL- COURT NO.
) — -
4357/202610.04.2026 [, 500" 00,0 |G ROUT e Order Dtd. 2025-07-10
WP (C) - COURT NO. WRIT
) - —
4358/2026(10.04.2026 | (oc0 0, B K DAS 5> oLD Order Dtd. 9999-12-31 | - .
WP (C) - COURT NO. WRIT
) — -
4359/202610.04.2026 || (500, 50,¢ B P. TANGA i Order Dtd. 2026-06-24 | 0o . o
4360/2026|10.04.2026  [DLAPL” SS TRIPATHY COURT NO- |5 der Dtd. 2026-01-07 |BATL-2
50/2026 17
ABLAPL- SRINIBASH COURT NO.
) — — -
24361/2026(10.04.2026 (T o= S0 o [0Sy 1 Order Dtd. 2026-04-08 |BAIL-1
MISC.
FAO- COURT NO.
) - —
4362/2026(10.04.2026 |2~ 0, |P K JENA > oL Order Dtd. 2019-10-17 |APPEAL
SEC.
ABLAPL- COURT NO.
) - —
4363/2026(10.04.2026 77700 MM NAYAK it Order Dtd. 2026-01-07
WRIT
WP (C) - COURT NO. BRANCH
) - —
4364/2026(10.04.2026 | oo, D. K. JENA e Order Dtd. 2026-04-09 | [oo o, o
BENCH-1)
BLAPL- COURT NO.
) - —
4365/2026(10.04.2026 | 01 o |RK MALLICK e Order Dtd. 2026-04-08
CMAPT,- COURT NO.
)] _ _
4366/2026110.04.2026 |10 |S.BARDHAN i Order Dtd. 2026-01-28
WP (C) - COURT NO.
) - —
4367/2026(10.04.2026  |ggo0 o0, K. N. SAHOO i Order Dtd. 2026-04-09
CRLMP- COURT NO.
) - —
4368/2026(10.04.2026 |70, M.R.SAHOO e Order Dtd. 2026-03-31
CRLMP- COURT NO.
) — —
4369/2026(10.04.2026 | /77 0o M.R.SAHOO s Order Dtd. 2026-04-06
ABLAPL- COURT NO.
) - -
4370/2026(10.04.2026 |/ o''o 0o M.R.SAHOO 3 oL Order Dtd. 2026-05-06
BLAPL- COURT NO.
) — —
4371/2026110.04.2026  |oJ0 50, |A. K. BEHERA 3 oLD Order Dtd. 2026-04-09
ABLAPL- COURT NO.
) — —
4372/2026(10.04.2026 |7 10" 0, o M.R.SAHOO 3 oLD Order Dtd. 2026-04-08
BLAPL- BINDU SAGAR COURT NO.
) - —
4373/202610.04.2026 [ 000000 qunry 3 o1 Order Dtd. 2026-04-09




CRLMC-

COURT

NO.

) — —
24374/2026/10.04.2026 1147/2026 S.SAHOO 3 OLD Order Dtd. 2026-04-10
BLAPL- COURT NO.
) — -
24375/2026|10.04.2026 733/2026 M SHASAN 3 OLD Order Dtd. 2026-04-07
CRLMC- COURT NO.
) — —
24376/2026|10.04.2026 1111/2026 P.K.DASH 6 Order Dtd. 9999-12-31
BLAPL- COURT NO.
) — -
24377/2026|10.04.2026 1282/2026 G SAHOO 6 Order Dtd. 2026-04-09
BLAPL- COURT NO.
) — -
4378/2026|10.04.2026 |0 [0 o |S PANIGRAHT c Order Dtd. 2026-04-09
BLAPL- COURT NO.
) - — -
4379/2026|10.04.2026 |00 ), o |A SAHOO 5 Order Dtd. 2026-04-08 |BAIL-1
BLAPL- COURT NO.
) - — -
4380/2026|10.04.2026 | 500 |P K BEHERA ; Order Dtd. 2026-04-09 |BAIL-2
BLAPL- COURT NO.
) - — -
4381/2026|10.04.2026 |70 ) o MR SAHOO 3 Order Dtd. 2026-04-09 |BAIL-1
BLAPL- COURT NO.
) — —
4382/2026|10.04.2026 |0 [ o [RAHUL SETHI 3 Order Dtd. 2026-04-09
BLAPL- SUSANTA KUMAR COURT NO.
) - — -
4383/2026|10.04.2026 |70 oo (Do ; Order Dtd. 2026-04-09 |BAIL-1
BLAPL- COURT NO.
) — —
24384/2026|10.04.2026 459/2026 MADAN DAS 3 Order Dtd. 2026-04-09
ABLAPL- COURT NO.
) — — —
4385/2026|10.04.2026 |0 5o, |A PATTANATK ; Order Dtd. 2026-04-08 |BAIL-2
BLAPL- COURT NO.
) — — —
4386/2026|10.04.2026 | 7o 1 oo M R SAHOO 5 Order Dtd. 2026-04-09 |BAIL-1
BLAPL- SUSANTA KUMAR COURT NO.
) — —
24387/2026|10.04.2026 757/2026 LENKA 3 Order Dtd. 2026-04-09
BLAPL- BINDU SAGAR COURT NO.
) — — —
24388/2026|10.04.2026 871/2026 SWATN 3 Order Dtd. 2026-04-09 BAIL-1
ABLAPL- COURT NO.
) — — —
4389/2026(10.04.2026 70 S |AK BEHERA 3 OLD Order Dtd. 2026-05-05 |BAIL-2
ABLAPL- COURT NO.
) — —
24390/2026|10.04.2026 825/2026 P K MOHANTY 3 OLD Order Dtd. 2026-02-09
BLAPL- COURT NO.
) — — —
4391/2026(10.04.2026 | "o oo, |P.K.BARIK 3 OLD Order Dtd. 2026-04-09 |BAIL-1
ABLAPL- RABINDRA NATH COURT NO.
) — —
24392/202610.04.2026 3133/2025 |PANDA 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — — —
4393/2026(10.04.2026 7/ S - |AK BEHERA 3 OLD Order Dtd. 2026-03-23 |BAIL-1
WA- COURT NO. WRIT
) — —
24394/2026|10.04.2026 208/2024 M R ROUTRAY 3 OLD Order Dtd. 2026-04-09 APPEAL




ABLAPL- COURT NO.
) — — -
4396/2026|10.04.2026 |, ' 50, [K.C.MISHRA 3 OLD Order Dtd. 2026-05-06 |BAIL-2
ABLAPL- COURT NO.
) — —
4398/2026|10.04.2026 |0 o0 [K.C.MISHRA 3 OLD Order Dtd. 2026-05-06
ABLAPL- COURT NO.
) — —
4399/2026|10.04.2026 |0 5o |AK BEHERA 3 OLD Order Dtd. 2026-02-23
ABLAPL- COURT NO.
) — —
4401/2026|10.04.2026 |, "0 0o [P.K.MOHANTY 3 OLD Order Dtd. 2026-02-18
ABLAPL- COURT NO.
) — —
4402/202610.04.2026 |07, o |AK BEHERA 3 oLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — -
4404/2026|10.04.2026 |00 00, BN MOHAPATRA 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — -
4406/2026|10.04.2026 |00 D0, |G SAHOO 3 OLD Order Dtd. 2026-04-08
ABLAPL- MANOJ KU COURT NO.
) — -
4410/2026(10.04.2026 |1 d'o 0’0004 luoranTy 3 oLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — —
4412/2026|10.04.2026 | .,-° 0 |RK MALLICK 3 oLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — —
4414/2026|10.04.2026 | " B SINGH 3 oLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) - — -
4417/2026|10.04.2026 |, -0 SINGH 3 oLD Order Dtd. 2026-04-08 |BAIL-2
CRLA- COURT NO.
) — —
4419/2026|10.04.2026 |\ 0o, |P.K.DASH > oLD Order Dtd. 2026-06-30
ABLAPL- COURT NO.
) — — —
4420/2026|10.04.2026 [0y 000, DAS > oLD Order Dtd. 2026-04-08 |BAIL-1
ABLAPL- COURT NO.
) — —
4421/2026|10.04.2026 |07 000, S. SWAIN > oLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — — —
4423/2026|10.04.2026 | 00 0o DAS > oLD Order Dtd. 2026-04-07 |BAIL-2
ABLAPL- COURT NO.
) — — —
4424/2026|10.04.2026 |/ o' 000 DAS > oLD Order Dtd. 2026-04-08 |BAIL-2
ABLAPL- COURT NO.
) — — —
4426/202610.04.2026 |10, 00 PANDA 3 oLD Order Dtd. 2026-05-06 |BAIL-1
ABLAPL- COURT NO.
) — — —
4428/2026(10.04.2026 |00 0, [B DAS 3 OLD Order Dtd. 2026-04-08 |BAIL-2
ABLAPL- COURT NO.
) — — —
4429/2026|10.04.2026 [/ oo o0 K. DASH 3 OLD Order Dtd. 2026-04-08 |BAIL-1
ABLAPL- COURT NO.
) — — —
4431/2026(10.04.2026 [T 00 K. DASH 3 OLD Order Dtd. 2026-04-08 |BAIL-2
ABLAPL- COURT NO.
) — —
4432/2026(10.04.2026 |1/ 00,5 (B DAS 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — —
4434/2026|10.04.2026 |00 o0 R. ROUTRAY 3 OLD Order Dtd. 2026-04-08




ABLAPL-

COURT

NO.

) — —
24435/2026|10.04.2026 2727/2026 BB MALLICK C.O. 3 OLD Order Dtd. 2026-04-27
ABLAPL- COURT NO.
) — —
24436/2026|10.04.2026 1941/2026 Z. SAHOO C.0. 3 OLD Order Dtd. 2026-04-08
ABLAPL- B. R. COURT NO.
) — — —
24439/2026|10.04.2026 1956/2026 |SENAPATI C.0. 3 OLD Order Dtd. 2026-04-08 BAIL-1
ABLAPL- COURT NO.
) — —
24440/2026|10.04.2026 2728/2026 BB MALLICK C.0. 3 OLD Order Dtd. 2026-04-27
ABLAPL- COURT NO.
) — —
24441/2026/10.04.2026 1943/2026 C. SAMAL C.0. 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — —
24442/2026(10.04.2026 1148/2026 S SAMAL C.O. 3 OLD Order Dtd. 2026-02-25
ABLAPL- COURT NO.
) — —
24443/2026(10.04.2026 1973/2026 S. P. DAS C.O. 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — —
24444/2026(10.04.2026 1964/2026 RK MALLICK C.O. 3 OLD Order Dtd. 2026-04-08
ABLAPL- COURT NO.
) — - —
24447/2026(10.04.2026 1410/2026 B BEHERA C.0. 3 OLD Order Dtd. 2026-03-12 BAIL-1
ABLAPL- COURT NO.
) — - —
24450/2026|10.04.2026 1971/2026 MS H C.O. 3 OLD Order Dtd. 2026-04-08 BAIL-2
ABLAPL- COURT NO.
) —04- -
24453/202610.04.2026 1927/2026 HK MOHANTA C.0. 3 OLD Order Dtd. 2026-04-08 BAIL-2
WP (C) - COURT NO.
) — —
24458/2026|10.04.2026 8364/2026 J. SAHOO C.0. 3 OLD Order Dtd. 2026-04-08
BLAPL- COURT NO.
) —04- -
24459/202610.04.2026 12925/2025 A.SAHOO C.0. 3 OLD Order Dtd. 2026-04-10 BAIL-2
BLAPL- COURT NO.
) —04- -
24461/202610.04.2026 573/2026 H.S.PAIKARAY |C.O. 3 OLD Order Dtd. 2026-04-09 BAIL-2
BLAPL- COURT NO.
) —04-
24463/202610.04.2026 444/2026 S.S.BISWAL C.0. 3 OLD Order Dtd. 2026-04-09
WA- PRAHALLAD WRIT
) —04-
24087/2026|10.04.2026 1088/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-04-08 APPEAL
CRLMC- DILLIP KUMAR
) —04-
24088/2026|10.04.2026 1006/2026 |NANDA GENERAL Order Dtd. 2026-04-06
24091/2026|10.04.2026 we () - RAHUL MOHANTY |GENERAL Order Dtd. 2025-11-29
) ) ) 32503/2025 )
BINAYAK
24092/202610.04.2026 ?gég;;2026 PRASAD GENERAL Order Dtd. 2026-04-08 giiECH—5
MOHANTY
RFA- . .
24093/2026|10.04.2026 62/2009 RAHUL MOHANTY |GENERAL Entire Brief
24094/2026|10.04.2026 CRLMP- AMIYA BHUSAN GENERAL Order Dtd. 2026-04-07

30/2026

DASH




WP (C) -

MANOJ KUMAR

WRIT

) 08—
24095/2026(10.04.2026 16773/2016 |RANA GENERAL Order Dtd. 2025-08-13 BRANCH-6
WP (C) - MANOJ KUMAR WRIT
) 11—
24096/20261(10.04.2026 31082/2022 |RANA GENERAL Order Dtd. 2022-11-21 BRANCH-5
WP (C) - RAJANIKANTA L. , WRIT
)
24097/20261(10.04.2026 13827/2023 DESINAYAK GENERAL Petition With Annexures BRANCH-1
WP (C) - PRASANNA WRIT
) —_04-
24098/20261(10.04.2026 414372023 |KUMAR NAND GENERAL Order Dtd. 2026-04-06 BRANCH-2
WRIT
WP (C) - SOUMYARANJAN BRANCH
) _04-
24100/20261(10.04.2026 8504/2026 |PATKRAY GENERAL Order Dtd. 2026-04-09 (DIVISION |
BENCH-1)
CONTC- RAMESH
) _04-
24119/20261(10.04.2026 1497/2026 |CHANDRA NAYAK GENERAL Order Dtd. 2026-04-07
BLAPL-
24134/2026110.04.2026 217/2026 SANJAYA MAJHI |GENERAL Order Dtd. 2026-04-09 BATIL-1
CRLMC- DILLIP KUMAR
> —_04-
24135/20261(10.04.2026 909/2026 NANDA GENERAL Order Dtd. 2026-04-08
WP (C) - PRAVAT gii;CH
, . .
24136/20261(10.04.2026 8449/2020 EEQEDRA GENERAL Entire Brief (DIVISION |
BENCH-1)
WP (C) - AMIYA BHUSAN , , WRIT
)
24137/2026110.04.2026 28764/2020 |DASH GENERAL Entire Brief BRANCH-8
WP (C) - AMIYA BHUSAN , , WRIT
>
24140/2026(10.04.2026 14562/2019 DASH GENERAL Entire Brief BRANCH-3
)4141/2026|10.04.2026 |CCAPL- APARESH BHOI |GENERAL Entire Brief
1325/2026
BLAPL- DINESH KUMAR
, o
24143/20261(10.04.2026 9377/2025 |PANDA GENERAL Petition
WP (C) — SABYASACHI .
>
24144/2026110.04.2026 22449/2024 PANDA GENERAL Entire Document
RSA- SECOND
, . .
24147/2026110.04.2026 248/2025 RAHUL MOHANTY GENERAL Entire Brief APPEAL
WRIT
WP (C) — MANOJ KUMAR BRANCH
> _04—
24202/20261(10.04.2026 4377/2025 NA GENERAL Order Dtd. 2026-04-07 (DIVISION |
BENCH-3)
WP (C) — MANOJ KUMAR
> _00—
24255/2026(10.04.2026 31368/2024 NA GENERAL Order Dtd. 2025-09-17
WRIT
WP (C) — MANOJ KUMAR BRANCH
> _00—
24256/2026(10.04.2026 23115/2025 NA GENERAL Order Dtd. 2025-09-17 (DIVISION |

BENCH-1)




WP (C) - MANOJ KUMAR WRIT
) - —-
4258/2026 10.04.2026 (| ooT o o GENERAL Order Dtd. 2025-09-17 [10°
CONTC- HAREKRUSHNA
) — —
4274/202610.04.2026  ((OE0C° e GENERAL Order Dtd. 2026-03-25
WP (C) - HAREKRUSHNA WRIT
) - —-
4279/202610.04.2026 1o S17 IS GENERAL Order Dtd. 2026-03-31 [l o .
WPC (OAC) - |HAREKRUSHNA ,
)
04286/2026110.04.2026 3649/2017 |DASH GENERAL Entire Document OA BranchI
SOVNA
)4317/2026 |10.04.2026 [ {C) - PRIYADARSHINT |GENERAL Order Dtd. 2026-04-06 |"RiT
6577/2026 BRANCH-8
PARIDA
CRLMC- KIRAN KUMAR
) - -
4321/202610.04.2026 S o0 1 GENERAL Order Dtd. 2026-04-10
SOVNA
24323/2026110.04.2026 WP (C) - PRIYADARSHINI GENERAL Order Dtd. 2026-03-05 WRIT
6577/2026 BRANCH-8
PARIDA
CMAPL- MANOJ KUMAR
) o .
24327/2026110.04.2026 182/2021 RANA GENERAL Petition With Annexures M.J.C.
CRLMC- BISWARANJAN
) - -
4330/202610.04.2026 -0 00T o122 GENERAL Order Dtd. 2026-04-09
CMAPL- MANOJ KUMAR
) o
4332/2026 10.04.2026 [T 50 GENERAL Petition M.J.C
)4397/202610.04.2026 | "E(C)~ NIRANJAN HOTA |GENERAL Order Dtd. 2026-04-10
‘ 04 10567/2026 :
MATA-
4152/202610.04.2026 o007 . [B K MOHANTY |GENERAL Order Dtd. 2016-09-09
WRIT
WP (C) — BRANCH
) - -
24153/2026110.04.2026 6277/2014 G ROUT GENERAL Order Dtd. 2022-04-19 (DIVISION |
BENCH)
24154/2026110.04.2026 BLAPL- P K PRADHAN GENERAL Order Dtd. 2016-10-27
3167/2016
SA- PetitionAnnexure,Entire
> 14
24155/2026/10.04.2026 264/1989 D K JENA GENERAL order,
CRLREV- CRIMINAL
) - —
4156/202610.04.2026 |S0072 B SWATN GENERAL Order Drd. 2026-03-18 |~S MITAY
)4157/2026 |10.04.2026  |LAPL- P R SWAIN GENERAL Order Dtd. 2026-04-09
‘ 04 729/2026 :
)4158/2026 |10.04.2026  |°LAPL” A SAHOO GENERAL Order Dtd. 2026-04-08
‘ 12254/2025
CRLMP-
4159/2026 |10.04.2026 M R SAHOO GENERAL Order Dtd. 2026-02-12
127/2026
CRLA-
4160/2026 |10.04.2026 A K MOHANTY |GENERAL Order Dtd. 2026-05-12
313/2026
CRLA-
)4161/202610.04.2026 M K PANI GENERAL Order Dtd. 2026-07-14

298/2026




WP (C) - WRIT
) - —-
4163/2026(10.04.2026 0000V P NAYAK GENERAL Order Dtd. 2026-04-06 |n-C .
)4232/2026|10.04.2026  |[NE{E) - K. C. PANDA |GENERAL Order Dtd. 2026-04-09
‘ 9495/2026
BLAPL- DIGAMBAR
) - —-
4263/202610.04.2026 LR 1 C0oA GENERAL Order Dtd. 2026-04-09
4264/2026|10.04.2026 |"E(C)- P K DAS GENERAL Order Dtd. 2014-05-14
: <04 22946/2013 :
)4265/2026 |10.04.2026 [ {C) - S P SAHOO GENERAL Order Dtd. 2012-01-24
: -04. 22244/2010 :
CRLA- CRIMINAL
) — —
4266/2026(10.04.2026 857 D K BEHERA  |GENERAL Order Dtd. 2023-05-05 |-~ -7
CRLA- CRIMINAL
) — —
4267/2026(10.04.2026  XC57 |S K SUNDARA |GENERAL Order Dtd. 9999-12-31 S HHT
)4268/2026|10.04.2026 "L {C)~ PRAVAT BEHERA |GENERAL Order Dtd. 2026-04-08
: V4. 15195/2025 :
)4270/2026 110.04.2026 | CONTCT S N GAYA GENERAL Order Dtd. 2026-04-09
: 04 1362/2026 :
CRLLP-
)4271/2026 110.04.2026 B N SAHU GENERAL Order Dtd. 2025-11-07 [BAIL-1
123/2010
CRLA- CRIMINAL
) - -
4272/2026(10.04.2026  (C50A7 1 s sWATN GENERAL Order Drd. 9999-12-31 | -Sit N
. MISC.
24273/2026110.04.2026 S DHIR GENERAL Order Dtd. 2025-12-13 APPEAL
1250/2015
SEC.
)4275/2026 |10.04.2026 |"E(C)~ P K LENKA GENERAL Order Dtd. 2026-03-13
‘ 04 32030/2025 :
)4276/2026 |10.04.2026 | CREMC” P K MISHRA  |GENERAL Order Dtd. 9999-12-31
882/2026
RPFAM- Order Dtd. 2026-04-
)
4277/202610.04.2026 |70 200 1 RaTH GENERAL Dbperition anmerire,
CRLMC- CRIMINAL
) - -
24278/2026110.04.2026 3213/2025 T K BARIK GENERAL Order Dtd. 2026-03-31 MISC
TRP (C) -
4280/202610.04.2026 oo )% A SUNDARAY  |GENERAL Order Dtd. 2026-04-10 |M.J.C.
RPFAM- FIRST
) — —
4281/2026(10.04.2026 oo 00F R KHATUA GENERAL Order Drd. 2026-01-19 |- 5o~
WP (C) - WRIT
) - —
4282/202610.04.2026 |, 7 (0" |s MALLICK GENERAL Order Drd. 2026-02-09 |'1%
)4283/2026|10.04.2026 |"E(C)~ J P KAR GENERAL Order Dtd. 2026-04-10
: 04 10691/2026 :
4284/2026|10.04.2026 |"E(E)~ M PRATAP GENERAL Order Dtd. 2026-04-08
9163/2026
4285/202610.04.2026 WP (C) - 'S DASH GENERAL Order Dtd. 2026-03-10 |WRIT

|




138/2026 BRANCH-2
)4288/2026|10.04.2026  |"E(C)~ J P KAR GENERAL Order Dtd. 2026-04-10
‘ 10697/2026
WRIT
WP (C) - BRANCH
) - —-
4290/2026(10.04.2026 7 0(C)7  Ir BAG GENERAL Order Dtd. 2026-02-25 |‘p>itl
BENCH-1)
4296/2026|10.04.2026 |[NL(C)~ B R SENAPATI |GENERAL Order Dtd. 2026-01-26
‘ 04 28530/2024 :
CRLA- BINDU SAGAR
) - —-
4300/202610.04.2026  c08 B GENERAL Order Dtd. 2026-04-09
)4306/2026 |10.04.2026 | CRHMCT SARAT DASH  |GENERAL Order Dtd. 2026-04-10
: 04 1144/2026 :
. MISC.
24308/2026110.04.2026 R. K DEHURY |GENERAL Order Dtd. 2026-04-10 APPEAL
91/2026
SEC.
WRIT
WP (C) - JYOTI RANJAN BRANCH
) - -
4309/2026(10.04.2026 [0S0 X0 GENERAL Order Dtd. 2026-04-09 |ToACE b
BENCH-2)
CRLMC- JYOTI RANJAN
) - -
4310/202610.04.2026 (S0 X0 GENERAL Order Dtd. 2026-04-06
CRLMC- JYOTI RANJAN
) - -
4311/2026(10.04.2026 (S0 A0 IO GENERAL Order Dtd. 2026-04-22
)4312/2026 |10.04.2026  |CONTC™ M. R. BARIK |GENERAL Order Dtd. 2026-03-26
‘ <04 a71/2026 | :
WRIT
WP (C) — BRANCH
) - —
4313/2026(10.04.2026 (07400 M. R. BARIK |GENERAL Order Dtd. 2026-05-04 |\ Jrond
BENCH-2)
)4315/2026 |10.04.2026 |AHO-6/1988 |C SAHU GENERAL Order Dtd. 1994-08-05
24318/2026/10.04.2026 AHO-6/1988 |C SAHU GENERAL Order Dtd. 1994-08-05
24319/2026/10.04.2026 FA-59/1976 |C SAHU GENERAL Order Dtd. 1987-12-18
)4322/2026|10.04.2026 |FA-59/1976 |C SAHU GENERAL Order Dtd. 1987-12-18
)4333/2026|10.04.2026 |PLAPL- T R DAS GENERAL Order Dtd. 2026-04-09
‘ 9707/2025
ABLAPL-
) - - -
24395/2026110.04.2026 15508/2020 P K DAS GENERAL Order Dtd. 2021-01-20 BAIL-1

i




WRIT
WP (C) - Order Dtd. 2022-09- BRANCH
)
4400/2026110.04.2026 |90, 50,5, [N SAHOO GENERAL 22Petition, Annexure, (DIVISION |
BENCH)
CRA- CRIMINAL
) - —-
24403/2026110.04.2026 336/1990 B N SARANGI GENERAL Order Dtd. 2022-11-10 APPEAL
WP (C) - Order Dtd. 2006-11-
)
24405/2026110.04.2026 11642/2006 P R MISHRA GENERAL 09Petition,Annexure,
WP (C) - WRIT
) - —-
24407/2026110.04.2026 40491/2021 R K MAHABHOI GENERAL Order Dtd. 2025-09-02 BRANCH-6
CRLA- Judgement Dtd. 2023-09- |CRIMINAL
)
4408/202610.04.2026 |- 0 IS K KAR GENERAL g oomar
WP (C) - WRIT
) - -
4409/202610.04.2026 15 007 Ip sauAr GENERAL Order Dtd. 2026-03-05 [ii® . .
WP (C) — WRIT
) — —
4411/202610.04.2026 ;o =)° A K JATI GENERAL Order Dtd. 2022-07-04 |10 .
WP (C) - WRIT
) - -
4413/202610.04.2026 1 =)7K C SWAIN GENERAL Order Dtd. 2019-09-12 |10 0
WP (C) — WRIT
) — —
4415/202610.04.2026 || 32)7 0 K C SWAIN GENERAL Order Dtd. 2021-04-27 '
. MISC.
)4416/202610.04.2026 R K SAT GENERAL Order Dtd. 2016-09-09 |APPEAL
561/2004
SEC.
CRLREV- CRIMINAL
) - —
4418/202610.04.2026 (o507 M D BISWAL  |GENERAL Order Dtd. 2014-08-26 |-~ HilA
WP (C) — WRIT
) - —
4422/202610.04.2026 |/ =)7 P BEHERA GENERAL Order Dtd. 2026-04-10 |10 . .
RSA- SECOND
) - -
24425/2026110.04.2026 426/2024 H K MOHANTA GENERAL Order Dtd. 2026-03-31 APPEAL
)4427/2026|10.04.2026 | SONTC™ S K PARIDA  |GENERAL Order Dtd. 2026-04-10
‘ 04 1811/2026 :
RPFAM-
4430/202610.04.2026 70010 |s C SUNDARA |GENERAL Order Dtd. 2026-04-10
443372026 |10.04.2026 | "E(O)~ B R SENAPATI |GENERAL Order Dtd. 2026-05-06
‘ 04 7055/2026 :
)4437/2026 |10.04.2026  |CONTC™ D K NAIK GENERAL Order Dtd. 2026-03-13
‘ 04 6296/2025 :
)4438/2026|10.04.2026 |"ELC)- D K NAIK GENERAL Order Dtd. 2025-11-10
‘ 04 30754/2025 :
WA-
) — —
4445/202610.04.2026 )7 [P K MALLICK |GENERAL Order Dtd. 2026-04-09
WA-
) - —
4446/2026(10.04.2026 2,7 0o [P K MALLICK |GENERAL Order Dtd. 2026-04-09
WA-
) - —
4448/2026(10.04.2026 2.0 [P K MALLICK |GENERAL Order Dtd. 2026-04-09
WA-
) - —
4449/202610.04.2026 |3, [P K MALLICK |GENERAL Order Dtd. 2026-04-09
24451/2026(10.04.2026  [WA- P K MALLICK |GENERAL Order Dtd. 2026-04-09

1




13403/2024 |
WA-
) — —
4452/2026(10.04.2026 )0 0 [P K MALLICK |GENERAL Order Dtd. 2026-04-09
)4454/2026|10.04.2026 |[NL(C)~ R SAMAL GENERAL Order Dtd. 2026-04-09
‘ 33634/2025
4455/2026|10.04.2026 |"L(C)~ M BEHERA GENERAL Order Dtd. 2026-03-26
: 04 4252/2026 :
WP (C) - WRIT
) — —
4456/2026(10.04.2026 32117 M BEHERA GENERAL Order Dtd. 2026-05-05 |no-® .
WP (C) - WRIT
) - —-
4457/2026(10.04.2026  |(70C) o u BEHERA GENERAL Order Dtd. 2026-04-06 |t .
ABLAPL-
) — —
4460/2026(10.04.2026 VS0 [P K BEHERA  |GENERAL Order Dtd. 2026-05-05
WP (C) — WRIT
) — —
4462/202610.04.2026  00(0)° I NAYAK GENERAL Order Dtd. 2026-07-03 [nio-C
04464/2026110.04.2026 WP (C) - D D NAIK GENERAL Order Dtd 2026-03-25
: 04 28818/2025 :
WP (C) — WRIT
) — —
4465/2026(10.04.2026 (10117 A K MOHANTY |GENERAL Order Dtd. 2026-04-09 |no® . .
)4466/2026|10.04.2026 |"E(C)~ A K MOHANTY |GENERAL Order Dtd. 2026-04-09
10465/2026
4467/2026|10.04.2026 |["L(C)~ A K MOHANTY |GENERAL Order Dtd. 2026-04-09
10456/2026
WP (C) - WRIT
) - -
4468/202610.04.2026 10 1C)7 A K MOHANTY |GENERAL Order Dtd. 2026-04-09 |-t
WP (C) — WRIT
) - —
4469/2026(10.04.2026 (1107 A K MOHANTY |GENERAL Order Dtd. 2026-04-09 [no® .

| —)

N I C (Software Team)



